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F.Na.A-32011/5/2009-Ad. V1]
Government of India
Ministry of Fmance
Department of Revenue
(Centeal Board of Direct Taxes)
dok ok

@oo1

New Delhi, the 11" February, 2011.

ORDERNO. 22 OF 2011

The following officers in the grade of C ommissionet/Director of Income Tax are hereby
promoted to the grade of C ‘hief Commissioner of Income Tax (CCITY in the Pay Scale of Rs.
67.000-79,000/- notionatly with effect from the date of promotion of the officers junior to them and

actually with effect from the date of assummption of charge of the
further orders as mdicated below:

S No. 'i'_""”I‘Q'éi}.ﬁé_{%f:‘"fiiﬂ_é T Uil Clnterse-semiority ]
! : officer/ - Code
| {(S/Shri/Smt.) ‘ . ‘

}. 7 Sudhir Chandra i7hoxz
| Naresh Kumar agains( the pane! 2008-09

post of CCIT by them and until

e Y
| Notionalpro ‘
motion

‘ Below Shri R.K. Twari cmd'ahm?'m‘;§l1r1”;“$l 12.2000

T3PS, Cheltappan 77010 Below Shri A.N. Pabuja and above Shri S. ’J2','0'1".é'ﬁ'i"d%!
T R S Ry radhan against the pane! 2009-10 j s
3. Chitra Sripivasan 77030 | Below Shri B.L. Razdan and above Shri - 22.01.2010

TN R }M K.B_ Chand agaiust the panc] 2009-10_|
47 RK Rai 77045 | Below Shri K8, Pathania and above Shri | 22.01.2010
R - 1.R. Nayyar against the panel 2009-10 '
5. 'GN. Pandey 7800() Below Shri L.R. Na}var and above Shri! 22012010
* Mukesh Kumar agaiost the panel 200010 4
2. The toltowing Commissioner/Director of Income Tax are promated as Chief Commissioner

of Income Tax (CCIT) with effect [rom the date of assumption of charge of the post and until

further orders:

Name of thé t}l_'ﬁt;gr___(S!Sllrjifgmt)

le C OdL

TSNo. |

LGS Srivastava e b 78013
SK.Ray _sm4
R(‘ Plamanlk o S N 78015
Sl Verma LAY —
Poonam Dult - i _?_'_R_QIR_____M N
] 2 K. Das & Sharma ) o 78019
_Pr aml]a Srivastava Cs00

21

9, "§ K. Pahwa - - 78022 ]

10. RK. Sharma e e | e 78024 ]

WL | SK. Savestava TS
o 1_2" D. D'le Gupta i e 78026
T3 | Kiran Oberoi Vasudev - 78027
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”Wﬂ“ " Name of the officer (S/ShriSmt) T T Gyt Code |
C 15 | SM.Rastogl e | T8029
6 | SRajgun_ - T TTe0 1
U171 Aulesh Jindal ] T
R - e I
19, | Arvind Shankar S TR )
20, | AK.Melish B 78035
21| S.Bose e o 78036
'\,__ 22, 1 Dilip Kumar I S 78037

23, | Swatantra Kumar i 78038
24 L RK Gupta . o . 78040

25 | Y.K.Batra I B 78041

L 26 }__._..J;?Jli_r?y_@.staxli!.l:’i_':s?__ S . 78042

57 TTSS Kaman e I 78046
L_._.Qﬁ;-_tj_’.u_m_ilj}a_s_ingh_ ______ U D 78047
3. The above orders issue i compliance 1o Orders of Hon'ble [ligh Court of Delhi i W.P(C)

6013/2010 dated 08.10.2010; Hon’ble High Court of Madras order dated 10.11.2010 in W.P. No.
18667/2010: Hon'ble CAT, P.B.. New Delbi orders dated 01.06.2010 n O.A. No. 3112010 &
05.03.2010 in O.A. No. 4172010

4, Hinds version of this order will (ollow. _
s
(AK. Chaturvedi)
Deputy Secretary to the Government of India
Copy to:
1 Officers concerned.
2 All Chicf Commissioners/Directors Creneral ol Thcome Tax.

Principal Chiet Controlier of Accounts, New Delh.

Zonal Accounts Olficer, C RDT, (Yo CC1T (CLA) concerned.

PPSs 1o 1*"M;’M(')S(R)iSccrciary(Rcvenuc)fAS(R)f('..‘hainmn, CRIYTY Members, CBDT/
IS (Admn.) CBDT/ JS5(R)

6 Adviser to FM.

7 Secretary, UPSC (Af: Shet §.C. Srivastava) wrt therr N 1/15(2172010-AP-2.

8§ DOP&T w.ct. O M. No.F.18/04/201 1-EOSM-i1) dated 31.01.2011.

9 Hindi Scciion for Hindi version.

10 Seceretary General, IRS Association/ TTGOA/AN India Income Tax SC & §T Employees

Wellare Associalion

1] Web Manager for www.irsofficersonline.org websitc.
(A.K. Chaturvedi)

Deputy Secrctary to the Government of India
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